FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF TRANSOCEAN SUPPORT
SERVICES PRIVATE LIMITED.

1. | Name of Corporate Person Transocean Support Services Private Limited
2. | Date of Incorporation of Corporate 07/05/2004

Person
3. | Authority under which Corporate Registrar of Companies, Mumbai I

Person isIncorporated/ Registered
4. | Corporate Identity Number / Limited U74120MH2004FTC146137
LiabilityIdentity Number of Corporate

Person
5. | Address of the registered office and One Boulevard, Office No.-02, 4th Floor, Lake
principaloffice (if any) of Corporate Boulevard Street, Hiranandani Business Park,
Person Powai, Mumbai, Maharashtra, India, 400076
6. | Liquidation Commencement Date of February 26, 2026
Corporate Person
7. | Name, Address, Email Address, Mr. Pranav J. Damania
Telephone Number and the IBBI/IPA-001/IP-P00079/2017-18/10164

Registration Number of the Liquidator . .
Address: - 407, Sanjar Enclave, Opposite

Milap Cinema, S.V Road, Kandivali West,
Mumbai - 400067.

Email Id :- pranav@winadvisors.co.in
Contact No :- +91 98204 69825
8. | Last Date for Submission of Claims March 28, 2026

Notice is hereby given that the Transocean Support Services Private Limited has commenced
voluntary liquidation on February 26, 2026.

The stakeholders of Transocean Support Services Private Limited are hereby called upon to submit
a proof of their claims, on or before March 28, 2026, to the liquidator at the address mentioned against
item 7.

The financial creditors (if any), shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

SD/-

Pranav Damania

Liquidator in the matter of MGM Programming Service India Private Limited.
Reg. No.: IBBI/TPA-001/IP-P00079/2017-18/10164

Authorisation for Assignment (“AFA”): AA1/10164/02/300627/109139

AFA Validity: June 30, 2027

Date: 02.03.2026
Place: Mumbai



mailto:pranav@winadvisors.co.in

MONDAY, MARCH 2, 2026

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

NOTICE

Notice is hereby given that the foflowing share certificates are registered in our/ my deceased
father name has been lost, Therefore, 1/'We RAMNIK VALIBHAI RAITHATHA have applied for
issue of duplicate share certificate to the IPCA LABORATORIES LTD. Reqd, office address-; 48,
Kandivli Industrial Estate, Kandivli (West), Mumbal, Maharashtra, 400067, 5o, general public
are hereby warned about not to deal with the following securities and if company do not receive
any objection within 15 days from the date of publication of this notice on abave-mentioned
reqd, address/of the company, or Lo the company's RET Agent MUFG Intima India Pyt Ltd unit
[FCA LABORATORIES LTD, C-107, 247 Park, LES Marg, Vikhroli West, Mumbai, Maharashtra,
400083, The Company will proceed for the issue of Duplicate share certificate]s) in my/our name,

‘Name of | Nameof | Folio No | Certificate | Dist. Nos Noof | Face
Holder | Company | No Shares | Value
Valajibhai | [pca | 0017819 | 187 362007 To 364000 | 2000 1/-Rs
Haridas | Laboratories | Paid Up
Raithatha | Ltd, i

DATE: 26-02-2026 | PLACE : DWARKA 5D

FORM A
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FOR THE ATTENTION OF THE STAKEHOLDERS OF
TRANSOCEAN SUPPORT SERVICES PRIVATE LIMITED.
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commandged voluntary lguidation on Fabeuary 26, 2026
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&0

Pranay Damania

Liguldator in the matter of MGM Programming Service Indls Private Limited

Reg. No: 1881 IPA-OOL/ IP-POOOTS/ 2017-18,/10164

Authorisation lor Assignment ("AFA"): AAL/ 10184 ,/02 /300827 ,/109138

AFA Validlty: Jume 30, 2027

Date: 02032026

Place: Mumbal

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary
Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF TERRA FORM

GLOBAL INDIA PRIVATE LIMITED

Sr PARTICULARS TIMELINE

No

1 | Name Of The Corporate | Terraform Global India Private Limited
Person

2 | Date Of Incorporation Of | 16/09/2016

The Corporate Person

3 | Authority Under Which
Corporate Person Is
Incorporated/Registered

4 | Corporate Identity
Number/ Limited Liability
Identity Number Of
Corporate Person

5 | Address Of The
Registered Office And
Principal Office (If Any)
Of Corporate Person

6 | Liquidation
commencement date of
corporate person

7 | Name, address, email
address, telephone
number and the
registeration number of
the liquidator

Registrar Of Companies, Mumbai |

U40300MH2016FTC331310

Unit 702, 7th Floor, Tower 3 Equinox

Business Park Off Bandra Kurla Complex, Lbs

Marg, Kurl, A West, Mumbai City, Mumbai,
Maharashtra, India, 400070

26/02/2026

Akansha Ashish Rathi

Address: Office No B- 508, Mahaavir Icon Plot
No 89, Sector 15, Chd Belapur,

Navi Mumbai, Maharashtra,400614.

Email Address: Rathiakansha83@gmail.com
Telephone Number: +91 9167735969
Reg.No.Ibbi/Ipa-002/1p-N00332/2017-18/10938

28/03/2026

8 Last Date For
Submission Of Claims

Notice is hereby given that the Terraform Global India Private Limited has
commenced voluntary liquidation on 26.02.2026

The stakeholders of Terraform Global India Private Limited are hereby called upon
to submit a proof of their claims, on or before 28.03.2026, to the liquidator at the
address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only.
All other stakeholders may submit the proof of claims in person, by post or by
electronic means.

Submission of false or misleading proof of claim shall attract penalties.

Sd/-

Akansha Ashish Rathi

Liquidator for Terraform Global India Private Limited
Reg. No: IBBI/IPA-002/1P-N00332/2017-18/10938

Date: 02.03.2026
Place: Navi Mumbai

J.C. FLOWERS ASSET RECONSTRUCTION PRIVATE LIMITED

Registered Office: 203-206, 2nd Floor, Wing A, Inspire BKC, Bandra Kurla Complex, Bandra (East), Mumbai — 400 051
CIN: U74999MH2015PTC264081 Telephone No.: +91 22 62580400
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
APPENDIX IV-A
[See proviso to Rule 8(6)]

E-Auction Sale Notice for Sale of Imnmovable Secured Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 (hereinafter referred to as “SARFAESI Act”) read with proviso to Rule 8 (6) and 9(1) of the Security Interest
(Enforcement) Rules, 2002 (“Rules”).

Notice is hereby given to the public in general and in particular to the Borrower, Mortgagor(s), Guarantor(s) as mentioned in column (i) in the
below table, that the below described immovable properties as mentioned in column (ii) below, mortgaged / charged in favour of the J.C.
Flowers Asset Reconstruction Private Limited acting in its capacity as Trustee of JCF ARC TRUST 2024-25/34 (“Secured Creditor’),
the physical possession of which has been taken by the Authorized Officer (AO) of Secured Creditor, will be sold on “As is where is”, “As
is what is”, “Whatever there is” and “No recourse” basis, on March 20, 2026 between 11.00 AM to 02.00 PM for recovery of the amounts
mentioned in column (iii) herein below due to Secured Creditor together with further interest, costs and other expenses thereon. The Reserve
Price and the Earnest Money Deposit are mentioned below for the property.

Details of Secured Asset put for Auction

Name of Borrower/ Total Outstanding Reserve | Earnest Money

Mortgagor / Description of Property Dues as per Demand Price Deposit (EMD)

Guarantor | Notice*
1. Vkonnect Tours and Flat No. 1502, 15th Floor, adm. 102.23 sq. mtrs. | Rs. Rs. Rs.
Travels Pvt. Ltd. (‘Borrower”) | Building No. 11. Bhaktidham Complex, Vishnu Tower 2,43,90,696/- 2,10,00,000/- 21,00,000/-
2. Vishal Gupta S. R. A. Co-Operative Housing Society Limited, | (Rupees Two Crore (Rupees Two | (Rupees Twenty
(“Guarantor”) Purshottam Kheraj Road, Mulund (W), Survey No. | Forty Three Lakh Ninety | Crore Ten Lakh | One Lakh only)
3. Neeraj Gupta 123-A. Hissa No. 1 (Part) and Survey No. 124 (Part), | Thousand Six Hundred Only)
(Guarantor’) City Survey No. 565 and 568 (Part), Village Nuhur, | and Ninety Six Only)
4. Vijay Gupta Taluka Kurla, M.S.D Mumbai Subarban, Within Limits
(“Guarantor’Mortgagor’) of Municipal Corporation of Greater Mumbai, Mumbai

Maharashtra 400080 owned by Mr. Vijay F. Gupta

*Dues outstanding as per the Demand notice under SARFAESI Act, 2002 dated September 21, 2022, together with further interest, costs and expenses
thereon from September 3, 2022.

Encumbrance known to Secured creditor:

1. Society Dues as on March 31, 2024 amounting to Rs. 11,08,499.00 (Rupees Eleven Lakh Eight Thousand Four Hundred Ninety Nine only).
(Note : Further unbilled regularizations amount payable Rs. 34,51,875.00 (Rupees Thirty Four Lakh Fifty One Thousand Eight Hundred Seventy
Five Only)

Interested bidders are hereby advised to do their own due diligence related to the Secured Asset before submission of bid. For detailed terms and
conditions of the sale and the bid documents, please refer to the website: https://www.jcfarc.com and/ or https://www.bankeauctions.com

This notice is also a Fifteen days’ notice to the Borrower / Co-Borrower / Guarantor / Mortgagor under Rule 8(6) of The Security Interest (Enforcement)
Rules, 2002.

Please note that in case of any discrepancies, the notice for sale published in English will be considered as final.

Place: MUMBAI
Date: March 02, 2026

Sd/- Authorised Officer
For J. C. Flowers Asset Reconstruction Pvt. Ltd
(Acting in its capacity as Trustee of JCF ARC Trust 2024-25/34)

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SHREE SHIDDHANATH COTEX PRIVATE LIMITED (UNDER CIRP) OPERATING IN
THE BUSINESS OF SPINNING COTTON YARN LOCATED AT KRISHNAKUNJ,

PLOT NO. 11, SHREE RAJ RESIDENCY, BEHIND. RAJSHRUNGAR PARTY PLOT,
150 FEET RING ROAD, RAJKOT, GUJARAT - 360005.
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. Name of the corporate debtor along | SHREE SHIDDHANATH COTEX PRIVATE LIMITED,
with PAN/ CIN/ LLP No. CIN: U01405GJ2008PTC053324
PAN: AALCS7584F

2. |Address of the registered office Krishnakunj, Plot no. 11, Shree Raj Residency,
Behind. Rajshrungar Party Plot, 150 Feet Ring

Road, Rajkot, Gujarat — 360005.

3.. URL of website

4. | Details of place where majority of fixed
assets are located

Factory Premises: Textile Mill, GJ SH 119,
Rupavati, Chotila, Gujarat - 363520

1 unit for Cotton spinning with installed capacity
of 14,400 MT annually with 49,200 single spindles.
Additionally, Installed Windmill Capacity of 3.0 MW.

5. Installed capacity of main products/
services

As per the Financial Statement as on 2023-2024,
Revenue from operations was Rs. 4,86,54,79,342/-

6. Quantity and value of main products/
services sold in last financial year

7.1 Number of employees/ workmen Nil

8.| Further details including last available | Details can be sought by prospective resolution
financial statements (with schedules) of | applicants via a mail by raising request at email:
two years, lists of creditors, relevant dates| cirp.shreescotexlimited@gmail.com
for subsequent events of the process are
available at:

9. Eligibility for resolution applicants under | Details can be sought by prospective resolution
section 25(2)(h) of the Code is available at applicants via a mail by raising request at email:
cirp.shreescotexlimited@gmail.com

10/ Last date for receipt of expression of interest,  17-03-2026

11/ Date of issue of provisional list of 27-03-2026
prospective resolution applicants

12, Last date for submission of objections 01-04-2026
to provisional list

13. Date of issue of final list of prospective | 11-04-2026
resolution applicants

14. Date of issue of information memorandum,| 16-04-2026

evaluation matrix and request for resolution
plans to prospective resolution applicants

15, Last date for submission of resolution plans| 16-05-2026

16, Process email id to submit Expression
of Interest

cirp.shreescotexlimited@gmail.com

17 Details of the Corporate Debtor's No
registration status as MSME

SD/

Akhil Ahuja (Authorised Representative)

Mavent Restructuring Services LLP

Resolution Professional

IBBI Reg. No.- IBBI/IPA-0154/IPA-3/2023-2024/50058

AFA Valid No.- 31.12.2026

Registered and Communication Address:

S Block, 376, Panchsheel Park, New Delhi- 110017

Also, at

Floor No. 8, Flat No. 803, Chandak Cornerstone, David S Barretto Road,
Upper Worli, Mumbai, Maharashtra — 400018

Communication Email Id- cirp.shreescotexlimited@gmail.com
Registered email ID: caakhilahuja@gmail.com

Mobile: +91- 9911331599

Date: 02.03.2026
Place: New Delhi

almend
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Almondz Global Securities Limited
CIN: LT4390MH1994PLC434425
Reglstarad Offica: Level 5, Grande Palladium, 175 C5T Read,
Off BEC Kalina, Santacruz, Mumbai - 4000%8, India

Tel + 91 22 66437600, Fax: +31 22 66437700
Corporate Office; F-33/3 Okhla Industrial Area, Phase -ll, New Delh-110020

Tel, = 31 -11-43500700, Fax: +01 -11-43500735
Email id: Secrelarial@almondz.com Website: www.almondzglobal.com

NOTICE OF EXTRA ORDINARY GENERAL MEETING

MOTICE is hereby given that the Exira Ordinary General Meeling (EGM) of
Shareholders of the Company will be haid on Friday, 27th March, 2026 81 11.00 A M,
through Videa Conferencing (Other Avdio Visual Means ["WVCIOAVMT. In compliance
with the relevant provisigns of the Companies Act, 2013 (as amendad} {the act} and
the SEBIListing Regulations and Disclosure Requiramenis) Reguiations, 2015 {as
amendad| [the Listing Reguiatons) and all applicable circulars issued by Mimistry of
Corporate Affairs (MCA) for convening the General Mesting through VC/OAVE and
Sacurifies. and Exchange Board of India (SEBI circulars). companies are allowed to
hokd EGM through Video Conferencing, withaul the physical presence of members at
a common venue. Hence the EGM of the company is being keld throwgh VE o transact
the buziness sal aut In the MNotice, which was being send on 28.02 2028 1o Lhe
sharehoiders individually through e-mail it hisher g-mail address iz registered with
the Depository / Registrar & Transfer Agent. The Notice of EGM is also available on
the Company's websile www.almondzglobal.com and on the wabsite of ihe Stock
Exchanges www. bseindia.com and www.nseindia.com and on the websile of GDEL
at www evolingindia, com

The Company i& providing its mamber tha faclily 1o exercise thair right 1o vobe by
efectronic means and the business may transact through e-voting Services provided
by Central Depository -Sarvices {India) Limited (COSL). E-voling facility wil be
available atl the link www. evolingindia.com. The e-voling period commences on
Tuesday, Z4th March, 2026 a1 09:00 AM. & end on Thursday, 26th March, 2026 af
05:00 P&, Once the vole on & resolulion is cast by the sharehalder, I shall not be
aliowed to change subsequently, The Cut-off date for the purpose of e-voting shall be
Friday, 20th March, 2026. For elactranic voling Instructions, Shareholders may go
through the instructions in the Notice of EGM of the Company

Ferson who acquire shares gnd become member of ihe company after the dispalch of
Motice and who-are eligible sharehobders as on cut-off date i.e, Friday, 20th March,
202% may contact Mr. Punee! Mittal on {011-28861281) or beetalrfa@gmail.com fo
obtain the login id and password

Remote e-voting through electronic means shall not be aliowed beyond 5.00 PM
Thureday, Z6th March, 2026. A member may pariicipale-in the genaral meeting evan
after exarcising harfhis right 1o vole through remote &-voting, but shall nof be allowed
to vole again in the meating: Facility for voling wiM also be made available during the
EGM and those prezsent in the EGM through YT -facility, who hava nod cas! their vale
through Remote e-vaiing shall be eligible. to vole throwgh the e-voling system af the
EGM. & parson whose name ks mcorded In he register of members or in the ragister
of benehsial owners maintained by fhe depositones as on he cul-off date anly shall
anfithed 1o avail the fasility of remole e-voting

The manner of Ramote e-voling and in the EGM for Mambars holding shares m physical
mate or in demaignialized mode and for members wha hava ol updated their email
addresses with the Company, is provided in the Motice of the EGM

In caze of any gueriesigrievances perfaining to e-voting, you may contact Mr. Puneeat
Millal General Manager, Beetal Financial & Computer Services Pvt, Lid. Al
beetalria@gmail.com, Telephone MNos. 011-.29861281 or wrile an e-mail al
hafpdask.evaling@edshndiacom or contact 1600 2100811

By Order of the Board

For Almondz Global Securities Lid
sdi-

[Ajay Pratap)

Director Legal & Corporate Affairs
& Company Secretary

Place: New Delhi
Date: 35.02.2026

@igarc

2025-2026-3 Trust, vide Assignment Agreement dated 26th September 2025.

days from the date of receipt of the said notice.

Security Interest (Enforcement) Rules, 2002 on the below-mentioned dates.
the charge of India SME Asset Reconstruction Company Limited(“ISARC”)

secured assets.

India SME Asset Reconstruction Co. Limited

Regi. Off. : The Ruby 11th Floor, North — West Wing, Plot No 29,
Senapati Bapat Marg, Dadar (West) Mumbai — 400028.

POSSESSION NOTICE (As per Rule 8(2) of Security Interest (Enforcement) Rules, 2002)

The borrowers/co-borrowers/guarantors/mortgagors mentioned hereunder had availed financial assistance/loan from Fedbank Financial Services Limited (“Original
Lender”). The said loan, together with all underlying security interest and all rights, title and interest of the Original Lender therein, was assigned by the Original Lender
under the provisions of the SARFAESI Act, 2002, in favour of India SME Asset Reconstruction Company Limited(“ISARC?”), acting in its capacity as the Trustee of ISARC-

Whereas the undersigned being the Authorised officer of India SME Asset Reconstruction Company Limited(“ISARC”) under the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of Powers conferred under Section 13(12) read with Rule 3 of the Security Interest

(Enforcement ) Rules 2002, issued a Demand Notices upon the borrowers/co-borrowers/guarantors/mortgagors, to repay the amount mentioned in the notice within 60

The borrower/Co-borrowers having failed to repay the amount, notice is hereby given to the Borrower/Co-borrowers and the public in general that the undersigned has
taken possession of the property described herein below in exercise of powers conferred on him/ her under Sub-Section (4) of Section 13 the Act read with Rule 8 of the

The Borrower/Co-borrowers in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the property will be subject to

The Borrower/co-borrowers/Mortgagor(s) attention is invited to the provision of Sub-Section (8) of Section 13 of the Act, in respect of time available, to redeem the

ASIRVAD MICRO FINANCE LTD

CIN U65923TN2007PLC064550
9th and 10th Floor, No 9, Club House Road, Anna Salai,
Chennai 600 002. Tamil Nadu.
Tel:044-42124493

GOLD AUCTION NOTICE

The borrowers, in specific and the public, in general, are hereby notified that public auction of the
gold ornaments pledged in the below accounts is proposed to be conducted at the following
branches on 16/03/2026 from 10.00 am onwards. The auction is of the gold ornaments of
defaulted customers who have failed to make payment of their loan amount despite being
notified by registered letters. Unauctioned items shall be auctioned on any other days without
any further notice. Change in venue or date if any) will be displayed at the auction centre and on
the company website. The details given below are in the order of Branch Name, Loan Number.

List of Pledges:-

MAHARASHTRA AURANGABAD PISHORE 341450700001450, 1413, BEED WADWANI GL 341780730018995,
9018, 8994, 8988, 341780700001579 PUNE GHULE NAGAR GL 341940700001362 INDAPUR GL
330150700000988 WAGHOLI GL 342050700000783 SANGLI JATH GL 341320700001496 SHIRALA GL
341760700000983 SATARA MHASWAD GL 341300700000932, 0915, 0925, SOLAPUR MOHOL GL
330180700002052

Persons wishing to participate in the above auction shall comply with the following:-

Interested Bidders should submit Rs. 10,000/- as EMD (refundable to unsuccessful bidders) by
way of Cash or Online on the same day of auction. Bidders should carry valid ID card/PAN card.
For more details, please contact 9345954568

Authorised officer
Asirvad Micro Finance Ltd.

AUTHUM AUTHUM INVESTMENT & INFRASTRUCTURE LIMITED

Registered Office: 707, Raheja Centre, Free Press Journal Road, Nariman Point,
Mumbai-400 021. Ph.: (022) 6747 2117 Fax: (022) 6747 2118 E-mail: info@authum.com

APPENDIX- IV-A [See proviso to rule 8 (6)] | Public Notice For E-Auction Cum Sale (Appendix — IV A)

That pursuant to the approved resolution plan of the Reliance Home Finance Limited. (RHFL) by its Lenders in terms of RBI Circular No.
RBI/2018-19/ 203, DBR.No. BP. BC. 45/21.04. 048/2018-19 dated June 7, 2019 on Prudential Framework for Resolution of Stressed
Assets, the order of Hon’ble Supreme Court of India dated March 3, 2023 and the Special Resolution passed by the Shareholders on
March 25, 2023, RHFL has entered into the agreement to transfer its Business by way of a slump sale on a going concern basis, to
Reliance Commercial Finance Limited (Hereinafter referred to as “RCFL”") and whereas all the rights and liabilities pertaining to the loan
account (s) of the Borrower has/have also been transferred to RCFL.

Sale of Immovable property mortgaged to Authum Investment & Infrastructure Limited (“AllL”) (Resulting Company pursuant the
demerger of lending business from Reliance Commercial Finance Limited (“‘RCFL”) to AllL vide NCLT order dated 10.05.2024) having
Corporate Office at The Ruby 11th Floor, North-West wing, Plot No.29, Senapati Bapat Marg, Dadar (west), Mumbai- 400028
and Branch Office at:- Unit no 304, Sunrise Business Park, Plot no B- 68, Road no. 16, Kisan Nagar, Wagle Estate, Thane -
400 604 under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (hereinafter
“Act’). Whereas the Authorized Officer (‘AQ”) of Authum Investment & Infrastructure Limited had taken the possession of the following
property/ies pursuant to the notice issued U/S 13(2) of the Act in the following loan accounts/prospect nos. with a right to sell the same
on “AS IS WHERE IS BASIS & AS IS WHAT IS BASIS” for realization of Authum Investment & Infrastructure Limited dues, The Sale will
be done by the undersigned through e-auction platform provided at the website: https://sarfaesi.auctiontiger.net.

Borrower(S) / Demand Notice Date And Date of Physical Reserve Price /
Co-Borrower(S) / Amount Possession Earnest Money Deposit
Guarantor(S)
(Loan Alc No. 27/09/2024 & Rs. 32,81,376 /- 20/01/2026 Rs. 52,16,400 /- (Rupees Fifty
RHHLMUM130035860 & (Rupees Thirty Two Lakh Eighty Total Outstanding Two Lakh Sixteen Thousand
RHHTMUMO000036348 One Thousand Three Hundred as on 17/02/2026 Four Hundred Only)

Branch: MUMBAI
1. AGNEL RAJ CHETTIAR

Seventy Six Only)
Bid Incremental: Rs. 50,000/
(Rupees Fifty Thousand Only)

Rs. 64,11,502 /- (Rupees Sixty | Earnest Money Deposit (EMD):

Four Lakh Eleven Thousand | Rs. 5,22,000 /- (Rupees Five
2. NANDINI ANGELINE Five Hundred Two Only) Lakh Twenty TWO Thousand
CHETTIAR Only)

Description Of The Inmovable Property/ Secured Asset : All that piece and parcel of the properties bearing Flat No 406, 4th Floor,
Building No 2, Rosa Classique Complex, S No 59, H No 1, Kasarvadvali, Ghodbunder Road, Thane West, Thane-400606.

(Loan Alc No. 14th May 19 & 22nd Dec 25 Rs. 31,35,000/- (Rupees
RHHLMUMO000064671 Rs. 32,00,938/- (Rupees Thirty Total Outstanding Thirty One Lakh & Thirty Five
Branch: MUMBAI Two Lakh Nine Hundred as on 17th Feb 26 Thosuand Only)

1. AFZAL RAFIQ SHAIKH
2. SHABNAM AFZAL
SHAIKH

& Thirty Eight Only)
Bid Incremental: Rs. 30,000/-
(Rupees Thirty Thousand Only)

Rs. 86,76,460/- (Rupees Eighty | _ Earnest Money Deposit

Six Lakh Seventy Six Thousnad | (EMD): Rs. 3,13,500 /- (Rupees
Four Hundred Sixty Only) | Three Lakh Thirteen Thousand

Five Hundred Only)

Description Of The Immovable Property/ Secured Asset : All the piece and parcel of properties b;e'aring Flat No.001, on Ground
Floor, C Wing, Kamdhenu Perfect CHSL, Admeasuring 615 sq. ft. (Carpet area), Subhashwadi, Ambernath (W), Ambernath, Dist. Thane.

(Loan Alc No. 05/07/2021 & 23/12/2025 | Rs.19,40,000/- (Rupees
RHAHVIR000071878 Rs. 166,0884/- (Rupees Sixteen Total Outstanding Nineteen Lakh Forty
Branch: MUMBAI Lakh Sixty Thousand Eight as on 07th Feb 26 Thousand Only)

1. TANIL N PAWAR Hundred Eighty Four Rs. 33.20.439.99/- (Rubees Earnest Money Deposit (EMD)
2.RESHMAT PAWAR Only) Thity Thee Lakh wenty. | ¢ Rs. .94000 - (Rupees One

Bid Incremental: Rs. 15000/-

i Lakh Ninety Four Thousand
(Rupees Fifteen Thousand Only) Thousand Four Hundred Thirty y

Nine and Ninety Nine Paisa Only) | Only)

Description Of The Inmovable Property/ Secured Asset : All Piece And Parcel Of Flat No 401 Admeasuring 30.68 Sq. Mts, 4th
Floor, A Wing, Bldg No 4, Mhada Scheme -Virar-Bolinj, Code No. 256, Survey No. 376(Part), 392(Part), Village Bolinj Mhada Layout,
Virar West, Palghar, Maharashtra-401303

Date Of Inspection : EMD Last Date : Date/ Time of E-Auction
10th Apr 26 11:00-17:00 15th Apr 26 11:00-17:00 16th Apr 26 11:00-13;00

Mode Of Payment: All payment shall be made by demand draft in favour of “Authum Investment & Infrastructure Limited” payable at
Mumbai or through RTGS/NEFT. The accounts details are as follows: a) Name of the account: Authum Investment & Infrastructure

Form INC-26
[Pursuant to Rule 30 of the Companias
(Incarparation) Habes, 2014]
Advertisament o be published in the
newspapes for change of registered office
of the Cormpany [ram one slate o anathor
Before the Central Gowvernmeant
(Reglonal Director, Western Reglan,
Mumbai)
I the matter af sub-section (4) of Section
13 of Companies Acl, 2013 and clause (a)
of sub-rube [5) of rule 30 of the Companies
(Incorparation) Rules, 2014
AND
In the matter of RM Communications
India Private Limitod (lonmerly knawn as
M-K.ash India Financial Sclutions Privats
Lirmfied){CIN: UT4909MH2010PTC328222)
haning ils ragestened ofoe 8 Regus, 540
Ras-Co-¥iork 05, Uindt Mo, B-501. 5th Floor,
Wing B Suprema Busingss Park, Mo, 27 in
Village Powai. Mumbai Mumbai, Mumbai,
Murnbad, Maharashira, India, 400076
Ay Peafitionoer

Motice 5 heraby given to the General Pubfic
that the Company proposes to make an
application 1o the Cantral Government
under Secton 13 of the Companies Act, 2013
seeking confirmation of alteration of 1ha
Memorandum of Association of tha
Camgany interms of the Specad Resciuion
passed al tha Extra-Ordinary General
Meeting held on Wednesday, 11th
Fabruary 2026 1o anabls the Company o
change ils Ragistered office from the “State
of Maharashtra" to the “State of Hargana™
withim the puresdicton of e Regisirae
of Companies, Chandigarh.

Any person whoss interest is likely to ba
affected by the proposed change of the
registered office of the Company may
deliver either on the MCA-21 paortal
(www. mca.govin] by filing investar
complaint form or causs to be delivered
of send by registerad post of BiaShe
abjesctions supported by an aflicanal stating
tie mature of htsfher mferest and grounds of
oppostion 1o he Regional Degclor, VWestem
Ragion at the address, Everast, 5th Floor,
100 Marine Orlve, Mumbail-400002,
Maharashira, within fourteen days from
thie date of publication of this notice with 8
copy 1o the applicanl Gompany:al iis
reqesterad offica at the address mentioned
fraton:

Registerad Office: Ragus, 540 Has-Co-
Work 05, Unit Mo. B-501, 5th Floar, ¥Wing
B Supreme Business Park Mo, 27 in
Village Powai, Mumbai, Mumbad, Mumbat,
Mumb:ad, Manarashira, India, 400076

For and on behatf of

RM Communications India Private

Limited

{lformerdly known as M-Kash India

Financial Solutions Private Limitad)

Sdi-

Bachin Lekhi

Director

{DIMN: DR5T4TEE)

Address: Howsa Mo 117, Third fleor Top

finor, Raja Garden, Ring Road, - 110015,
Wast Dathi, Dethi, India

Date ; 02032026
Place: Gurugram

“IMPORTANT"

Whilst care is taken prios fo scoeptance of
advertising copy, it 15 not possible o verify
its contents. Tha Indian Express (F)
Limated cannot be hedd responsibhe for
such contents, nor for any loss or damage
incurred 83 & result of transactions with
companies, associations or individuals
gdvertising in k3 newspapers or
Publications. We therefore recommend
thet readers make necessary Ingueies
bafore sanding any monies or entering
into Bny agresments with advertisers or
otherwise acting on an advertisemant in
gny manner whatsoever, Registered
letters are not acceptad in response to box
number advertisement.”
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sr | ST Dateof | Date of Posses- Amount in Demand Notice SRS s T T Limited CHD A/c b) Name of the Bank: HDFC Bank Ltd., c¢) Account No:- 99999917071983, d) IFSC Code: HDFC000119.
No. Name Of Borrower / Demand | sion / Possession (Rs.) TERMS & CONDITIONS OF ONLINE E- AUCTION SALE:-
] Co-Borrower Notices Status 1. The Property is being sold on “AS IS WHERE IS, WHATEVER THERE & WITHOUT RECOURSE BASIS”. As such sale is m
1 | FEDVAASTL0509032 28-10- 26.02.2026 Rs. 19,84,664.79 (Rupees | Shop Bearing No.13, On The Ground Floor, In “A” Wing, Admeasuring 26.95 without any kind of warranties & indemnities.
| VIKAS BABULAL 2025 Symbolic Nineteen Lakh Eighty | Sq. Mtrs. (Built-Up Area), In The Building No.1 Known As “Renuka Complex”, 2. For details. hel rocedure and online biddina on e-auction prospective bidders mav contact the Service Provider
JADHAV / PORNIMA possession Four Thousand Six Constructed On Land Bearing Survey No.24-A, & 24-D, Lying, Being And Situate M/S e-Prochrem%nFTechnologies Pvt. Ltd (Augtiontiger) B-705p W:II Street Il, Opp Ol}i/ent Club, Near Gujrat College
DEVIDAS RATHOD gundred:l Sixtg FouBaTd) Q;\Village Pasthal, Taluka & District Palghar East-Na West-Na North-Na South- Ellis Bridge, Ahmedabad — 380 006. Guj.arat (Contact r,10 926’5562818/9265’56282.1I19) Suppo’rt Bl support@
| eventy Nine Paisa Only L2 oo e
2 | FEDVAAOHL0501226 28-10- 26.02.2026 Rs. 15,29,990.64 (Rupees | Flat No. 004, Area Adm. 32.91 Sqg. Mtrs (Built Up Area) On Ground Floor, In B auctlontlger.net,.Mr. Ram Sh.arma Mob. 8000023.297 Em?"' ramprasad@auctiontiger.net .
/ DINESH PREMJI 2025 | Symbolic | Fifteen Lakh Twenty Nine | Wing, In Building No. 6, In The Building Known As "Spring Field", Constructed On 3. For further details and queries, contact Authorized Officer: Mr. Harshad Mhatre — (Mob: 7977247189) & Lalit Kamat -
GOHIL / RANJAN possession | Thousand Nine Hundreds | Land Bearing Gut No. 70, Plot No. 1 To 24, Lying, Being And Situate At Of Village (Mob: 8419982204)
DINESH GOHIL / Ninety and Sixty Four | Varangade, Tal: Palghar, Dist- Palghar East-Na West-Na North-Na South-NA 4. This publication is also 30 (Thirty) days’ notice to the Borrower / Mortgagor / Guarantors of the above said loan M
ASHISH RADHESHYAM Paisa Only) account pursuant to rule 8(6) of Security Interest (Enforcement) Rules 2002, about holding of auction sale on the -
CHINCHANI above-mentioned date / place.
3 | FEDPVLSTL0489297 28-10- 26.02.2026 Rs. 19,79,276.20 (Rupees | All The Piece And Parcel Of Land At Village- Chinchwalishekin Contained By PLEASE REFER THE WEBSITE FOR DETAILED TERMS AND CONDITIONS (Use Code: 359838, 359839 & 359840 and
/| YASH RAMESH 2025 Symbolic Nineteen Lakh Seventy | Survey No. 67/1a + 2b CTS No. 1128 Admeasuring Hector 1, Aar 24, Point 7 . ; Py—.
JADHAV possession Nine Thousand Two Assessment Rupees 13.94 Having Bearing Shop No. 04 On The Ground s?e the NIT Docume.nt) https://sarfaesi.auctiontiger.net . .
Hundreds Seventy Six | Floor Admeasuring 29.27 Sq. Mtrs. Carpet Area l.e. 315 Sq. Ft. Carpet In The Place: Mumbai | Date : 02.03.2026 SD/-,Authorized Officer
and Twenty Paisa Only) | Building No. A1 Of Project Known As "Yashdeep Residency" Constructed/To Be
Constructed And All The Fixtures Fittings Thereon In A Co-Operative Housing
Society/ Apartment Owners Association And The Undivided Interest In The Land
Situated Being And Lying At Village- Chinchwalishekin, Opp. Lowji Railway
Station, Taluka- Khalapur, Khopoli In Registration District Raigad Sub-District
Raigad- 410203 And Bounded As Follows That Is To Say: East-Road West-Open
Plot North-Open Plot South-Road
4 | FEDKCSOHL0511715/ 28-10- 26.02.2026 Rs. 18,25,596.69 (Rupees | Flat No. 204, Admeasuring 19.90 Sq. Mtrs. (Carpet) And Flat No. 205, Admeasuring
RINA SANJAY SAHA & 2025 Symbolic Eighteen Lakh Twenty | 19.90 Sqg.myrs. (Carpet) On 02nd Floor, In B Wing, In Building Known As "Shelu
SANJAY SAHA possession Five Thousand Five Park" Constructed On Property Bearing Survey No. 6, Hissa No.1, Area Adm. 1620
Hundreds Ninety Six and | Sq.mtrs., Lying, Being And Situate At Village Shelu, Tal. Karjat And Dist. Raigad,
Sixty Nine Paisa Only) | Registration District Raigad, Sub- Registration District Karjat (Hereinafter For The
Sake Of Brevity Called And Referred To As The "Said Property"). East-Open Plot
West-Open Plot North-Road South-Road

Authorized Officer,
India SME Asset Reconstruction Company Limited

Dated : 02.03.2026
Place : Maharashtra

epaper.f'tnan{:iaiexprea.mrr'. .
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